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depends on guarding

free ideas: Naidu

EXPRESS NEWS SERVICE
NEW DELHI,OCTOBER 1

VICE-PRESIDENT M Venkaiah
Naidu on Monday said “progress
on human rights” in India will
largely depend on how the coun-
try takes steps to protect “free ex-
change of ideas and dissent”,
Addressing the International
Hurnan Rights Conclave, Naidu
said, "Progress on human'rights
in Indiaand on the larger global
scale will depend on the steps
we take to ensure justice and ac-
countability forall citizens, pro-
tect vulnerable communities,
protect the free exchange of
ideas and dissent, increase ac-
countability among public ser-
vants, private sector as well as
police and other security forces.”
He said that “human rights
activists” groups “seem to think
differently” and maintain “a stoic
silence” when “innocents are
killed by left-wing extremists".
*..I would like to point out

that human rights are equal for

all, irrespective of caste, creed
and gender. Unfortunately,

some human rights activists or -

groups seem to think differently.
While they raise a hue and cry
whenever thereis anincidentin-
volving the police or security
forces, a stoic silence is main-
tained when innocentsare killed
by left wing extremists or terror-

ists,” he said. st 4l

“Legislation alone does not
guarantee human rights — for
every piece of progressive legis-
lation, there is still the struggle
against the tardy implementa-
tion of these laws. These gapsin
existence and implementation
of legislation are further exacer-
bated by otherimportant, struc-
tural causes which impede the
effective realisation of human
rights, including poverty,cor-
ruption, terrorism, clmate
change, challenges of universal
healthcare and education, and
changing demographicrealities
of our times,” he said.

Naidu pointed out that
“there are several human rights
challenges that continue to con-
frontusasaglobal society™. "lam
sure you would all agree that de-
spite formidable human rights
protection frameworks — na-
tionally, regionally,and interna-
tionally, and the significant
strides that have been made
since the setting up of the United
Nations, there are several human
rights challenges that continue
to confrontusasa global society.
Questions continue to arise with
regard to the gaps in actual im-
plementation of the various in-
ternational and domestic
treaties, legislations and decla-
rations in effectively realising
human rights standards on
ground,” he said.
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Chief Guest

Shri M. Venkaiah Naidu

New Delhi, The Vice Presi-
dent of India, M. Venkaiah
Naidu has said that India has
been unequivocal in its com-
mitment to the preservation
and protection of human rights
globally as well as within the
country. He was addressing
the gathering after inaugurat-
ing the National Human
Rights Conclave being organ-
ized as a part of the Silver Ju-
bilee Celebrations of the
National Human Rights Com-
mission. The Chairperson, Na-
tional Human Rights
Commission, Justice H.L.
Dattu and other dignitaries
were present on the occasion.
The Vice President reaffirmed
that human rights were the
most natural rights, inherent to
all human beings without dis-
crimination. He also tasked
the state with the primary re-
sponsibility of upholding, re-
specting, protecting and
fulfilling these inalienable
rights and he applauded
India’s robust human rights
protection framework com-
prising of a fiercely independ-
ent and fair judiciary, media,

civil society and a number of
proactive and independent
human right bodies, such as
the National Human Rights
Commission. India is also a
signatory to several of the core
UN Human Rights and Inter-
national Labour Organiza-
tion’s conventions, he added.
The Vice President appreci-
ated the good work done by
NHRC as a diligent watchdog
of human rights protection and
said that the massive rise in
the number of complaints re-
ceived by the NHRC from 496
in 1993 to 79,612 cases in
2018 were a testament to the
faith that the people of India
placed on the NHRC. He
lauded the efforts of NHRC
towards eradication of the ab-
horrent practices of bonded
labor child labor and manual
scavenging. The Vice Presi-
dent insisted that special focus
should be placed on protecting
the rights of the vulnerable
sections of the society, espe-
cially women and children. He
reserved a few proud words to
speak of India’s strong track
record of affirmative action,

Hon'ble Vice President of India

especially women’s reserva-
tion in Local Self governing
bodies. He said that the contri-
bution of women, who are
‘Shaktiswarupinis’, was indis-
pensable to nation building
and added that the principle of
gender equality was enshrined
in the constitution. He placed
the onus on parents and teach-
ers to inculcate the principles
of gender equality in children.
He declared that no civilized
society would tolerate or ac-
cept any form of violence or
discrimination against women
and children. The Vice Presi-
dent highlighted several chal-
lenges that lay in the path
towards securing human
rights. He observed that Indian
democracy allows space for
everyone to express their opin-
ions. He welcomed ‘dissent’
but warned that ‘disintegra-
tion” would not be tolerated.
The Vice President argued that
human rights did not confer
unfettered liberty to anyone to
speak against the state or na-
tion and added that human
rights are best upheld if they
are in harmony with the inter-

Uman Rights Conclave

ests of the nation and fellow
citizens. He lamented that the
misuse of provisions of the
human rights emerged as recent
phenomenon. He observed that
Human Rights are for everyone,
in equal measure and therefore
the rights of one person could
not transgress the rights of an-
other. In this context, he con-
demned acts of terrorism and
said that India had lost several
of its luminary leaders including
Shri Rajiv Gandhi, Smt. Indira
Gandhi and a number of MLAs
and MPs to mindless acts of ter-
ror. He extended a warm wel-
come to delegates from all over
the world and told them that their
presence in the Conclave re-
flected the deep concerns they
had for the protection of human
rights in their countries. He ex-
pressed hope that the conclave
would act as a platform for
dwelling upon diverse challenges
to protection of human rights. He
hoped that we would soon be
able to ensure that the dignity and
rights of all people, without ex-
ception are protected and a re-
spect for human life and natural
environment is fostered.



&

£
%i-

s iy,
"

]
m‘;‘:’l’;&f

DNA, Delhi

Tuesday, 2nd October 2018; Page: 6
Width: 32.85 cms; Height: 28.53 cms; a3r; ID: 11.2018-10-02.6

VP urges UN to act against

Naidu makes veiled reference to Pakistan, asserts terror and

DNA Correspondent
correspondent@dnaindia.net

New Delhi: Vice-president
Venkaiah Naidu on Monday
urged the United Nations
(UN) to take measures
against cross-border terror-
ism, making a veiled mention
of Pakistan.

“It is time for the global
community and the UN to
come together at the earliest
and take wunited action
against terror. This is the
need of the hour. We have ter-
ror here; on one hand, one of
our neighbours is aiding,
abetting, funding and train-
ing terrorists and on the
other hand, talking about
peace. Terror and talks can-
not go together,” said Naidu.
He was speaking at the silver
jubilee celebrations of the
National Human Rights Com-
mission.

A .

VP M Venkaiah Naidu and NHRC Chief Justice HL Dattu (C) during the silver

jubilee celebration at NHRC, in New Delhi on Monday —PTI

Naidu’s comments come
in the backdrop of India sus-
pending talks with the for-
eign minister of Pakistan,
scheduled to take place on the
sidelines of the 73rd session
of the United Nations Gen-
eral Assembly (UNGA) in
New York last week. The

talks were suspended after
reports of the killings of
Kashmiri policemen and a
BSF jawan emerged.

Naidu further said that no
religion condones or encour-
ages terror as a policy. “Some
interpretations might be
wrong here and there, but un-

cross-horder terrorism

talks can't go together

fortunately, terror is ruling the
roost in certain areas. India is
bleeding with the pain of ter-
ror. The western countries did
not realise this for long. Now,
they have also become victims
of the terror and they are also
realising it,” he added.
Lauding the efforts of the
NHRC, Naidu said that the
rights body went from 496 cas-
es in 1993 to 79,612 cases in
2018. “The phenomenal range
of activities of the Commis-
sion has been aimed at the pro-
tection of civil, political, eco-
nomic, social, and cultural
rights. It has directed its ef-
forts towards the eradication
of the abhorrent practices of
bonded and child labour and
manual scavenging, as well as
protection of the rights of vul-
nerable sections,” he said at
the event, which saw the pres-
ence of dignitaries such as
Justice HL Dattu and others.
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Naidu flagsissue of
Pak’scross-border
terrorism

PTI
NEW DELHI, 1 OCTOBER

Vice President M Venkaiah Naidu said on Mon-
day that the world must come together to fight
against terrorism and urged the United
Nations to come up with “strong, coded
actions” to tackle terror, its sponsors and those
who are funding and supporting it.

Naidu, in hisaddress at an international con-
clave here, alsonoted thatone ofIndia's neigh-
bours is “aiding and abetting” terrorism while
talking about peace.

He made the veiled reference to Pakistan,
while addressing a gathering of human rights
leaders from several parts of the world.

“Terrorism is an enemy of humanity. Some
elements are spreading it in the name of reli-
gion, butnoreligion talks aboutviolence. India
hassuffered the pain. TheWest, when they became
the victims of terrorism, realised the problem,”
he said. “In our region too, one of our neigh-
bours is aiding, abetting, funding and training
terrorists. And, (it) talks about peace. Terror and
talks can't go together,” Naidu said. In his 40-
minute speech, theVice President urged the world
to “speakin one voice” to deal with terror glob-
ally.“The United Nations, at the earliest, should
complete the deliberations (on terrorism) and
come up with a strong, united, coded action to
tackle terror, its sponsors and those who are fund-
ing or supporting it,” he said.

“Itis thewayforward for peace, and for pro-
tection of rights of people,” Naidu asserted.

The conclave has been organised by the
National Human Rights Commission as part
of its Silver Jubilee celebrations.

Foreign participants include senior officials
from apexhuman rights bodies in Afghanistan,
Nepal, Bangladesh and representatives from
Scotland, Croatia and other countries.

Naidu also said that “misuse of provisions
of human rights” is a matter of concern, as in
recent times. “Some people, they kill others,
destroy public property and then claim human
rights violations. Isitright?Ithas to be curbed,
terrorists, extremists, they have to be curbed.
Human rights cannot be in mutually exclusive
categories. One cannot transgress the rights of
others,” he said.
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Naidu urges UN to tackle terror

AGE CORRESPONDENT
with agency inputs
NEW DELHI, OCT. 1

Vice-President M.
Venkaiah Naidu said on
Monday said that the
world must come together
to fight against terrorism
and urged the United
Nations (UN) to come up
with  “strong, coded
actions” to tackle terron
its sponsors and those
who are funding and sup-
porting it.

The Vice-President also
noted that one of India's
neighbours is “aiding and
abetting” terrorism while
talking about peace. He
made the veiled reference

to Pakistan, while
addressing a gathering of
human rights leaders

from several parts of the

- world,

“Terrorism is an enemy
of humanity. Some ele-
ments are spreading it in
the name of religion, but
no religion talks about
violence. India has suf-
fered the pain. The West,
when they became the vic-
tims of terrorism, realised
the problem,” Mr Naidu
said. He further added “In
our region too, one of our
neighbours is aiding, abet-
ting, funding and training
terrorists and (it) talks
about peace. Terror
and talks can’'t go togeth-
er”

Mr Naidu urged the
world to “speak in one
voice” to deal with terror
globally. “UN, at the earli-
est, should complete the

Some elements
‘ are spreading

terrorism in the
name of religion,
but no religion talks
about violence.

— Venkaiah
Naidu

Vice-
president

deliberations (on terror-
ism) and come up with a
strong, united, coded
action to tackle terror, its
sponsors and those who
are funding or supportfing
it,” Mr Naidu said. He
added that it is the way
forward for peace, and for
protection of rights of
people.

The conclave was organ-
ised by the National
Human Rights

‘Commission as part of its

Silver Jubilee celebra-
tions. Foreign partici-
pants of the conclave
included senior officials
from apex human rights
bodies in Afghanistan,
Nepal, Bangladesh and
representatives from
Scotland, Croatia and
other countries.

Mr Naidu also said that
“misuse of provisions of
human rights” is a matter
of concern, in recent
times. “Some people Kkill
others, destroy public
property and then claim
human rights violations.
Is it right? Terrorists,
extremists have to be
curbed,” he said.



